
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3058 160 3218 149 8 157 253 3 256 2954 165 3119

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

101 0 101 323 28 351 26 0 26 97 0 97

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3695 2928 6623 167 93 260 348 186 534 3514 2835 6349

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

25 9 34 664 201 865 4 14 18 124 269 393

SUPERINTENDENT: STATEMENT

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

NOVEMBER, 2018

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


